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3602, PROF, NARAIN CHAND
PARASHAR: Will the Minister .of
FINANCE be pleased to state:

(a) whether the °‘Life Insurance
Corporation hag sanctioned any hous-
ing loang to the policy holders dur-
ing the last three years;

(b) if so, the amounts sanctioned,
separately year—wiae as loans alonge
with the number of persons for the
States of Jammu and Kashmir,
Himachal Pradesh, Punjab, Haryana
and the Union Ten-itories of Delhi
and Chandigarh; and

(c) the amouny earmarked for this
purpose during the current financial
year?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) Yes, Sir.

(b) 'The number of loans and the
amounts sanctioned thereunder by the
LIC under its mortgage schemes, ie.,
OYH Scheme, Individual Employees’
Housing ang Employees Cooperative
Housing Schemes for housing purposes
to the States of Jammu and Kashmir,
Himachal Pradesh, Punjab, Haryana,
angd the Union Territories of Delhi and

Chandigarh during the years 1972-73,
() <zt 1978.74 and 1974-75 are as under:—
(In lakhs of Rupees)
Name of State 1972-73 1973-74 1974-75
NG. of  Amount "Wo.of Amount No. of Amount
Loans Loans Losns
Jammu & Kashmir s 0-97 6 1°06 15 399
Him?chﬂ Pradesh 1 o'10 . . x 015
Punjab 75 22°95 47 1657 9t 3013
Haryfm .. 42 11:69 20 26 k1 958
Delni _ . 146 61:96 118 59°61 292 115° 31
andigarh . . 23 652 11 370 36 12° 70
TorAL 202 104'19 211 88:20 466 17386

(¢) No separate allocations for housing loans are made #s no limits have becr specificd to
ugl\wum of housing loans which can be grented to policy holders in any givcn Finsncie}
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Proposal to involve students iy
fhe ‘selling of Controlled Cloth

8503. SHRI
GILL; Wi} the Minister
MERCE be pleased to state:

(a) whether the National Textiles
Corporation has drawn up a definite
scheme to involve students to take
ity products to the door-steps of tne
commonman; and

(b) if so, the steps taken in this
regard so far?

MOHINDER SINGH
of COM-

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) Marketing officers of National
Textile Corporation at various centres
have been advised to get in touch with
the educationa] institutions in the
neighbourhood of the Corporation’s
retail outlets so as to get students
sponsored for participating in 1ts
“Farn While You Learn” Scheme.

Trivandrugym Aerodrome

3504, SHRI C, JANARDHANAN:
Will the Minister of TOURISM AND
CIVIL, AVIATION be pleased to state:

(a) whether the preliminary works
on the proposed project for the ex-
pansion of Trivandrum Aerodrome,
S0 as to enable the safe landing of
Boeing 707 aircraft, have been start-
ed; and

(b) it so, the broaq outlines there-
of?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR): (a) and (b). The work on ex-
tension of the runway to 8000° and
strengthening of the apron (concrete
work only) and widening of taxi track
{concrete work only) was awarded in
January, 1976 and the work is in pro-
gress. The strengthening of the exist-
Ing runway and the taxi track bitu-
men work) is to be taken up shortly.
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Jute stocked with Milly

3505, SHRI SAMAR GUHA: Wil the
Minister of COMMERCE be pleased to
state the quantity of jute stocked in
jute millg at the end of the year 19757

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
As at the end of December, 1875, the
quantity of raw jute stocked in jute
mills in India was 18.60 lakh bales.

Teller system in Nationalised Banks

3506. SHRI VASANT SATHE: Will
the Mimster of FINANCE be pleased
to state:

(a) of the nationalised banks, how
many banks have adopted teller sya-
tem and to what extent; and

(b) what steps are taken or pro-
posed for increasing adoption of
teller gystem in nationalised banks in
urban areas?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) and (b). Nine nationalised banks
have adopted teller system for payment
in 496 branches mostly in metropolitan
and urban cenires. Of the remaining
five banks, one bank has introduced
the facility in a modified way, namely,
‘spot payment system’, in 3 branches,
another has reported that it intends to
introduce ‘instant payment gystem’ im
some of its branches, the third is eva-
luating the system and the remaining
two are making arrangements for its
introduction,

Banks are extending the teller sys-
tem progressively in branches in which
the workloag would permit the intro-
duction of the system.
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Teq priceg

3508. SHRI RAM BHAGAT PAS-
WAN; WwWill the Mimster of COM-
MERCE be pleased to state.

(a) whether tea prices have been
increasing steadily in the country;
and

(b) if so, the reasong therefor and

steps proposed {o dheck this price
rise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) and (b). The prices of tea have
shown a slightly upward trend in 1975.
768 over 1974-75 as will be seen from

MAY 7, 1078
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the following figures ol auction prices
realised:—

Year Caleutta  Cochin
(Re. Kg.) (Rs.kg.)

197475 10-99 97
1975-76 (upto Feb.) I1-74 10+ 50

The rising trend in priceg was set in
by the increase in the costs of inputs
such as fertilisers, chemicals, furnace
oil, transport and labour wages.

The need for holding the price line
especially 1n respect of brands of tea
used by the common man has been
impresseq on the leading manufactur-
ers of packet tea in the country, A
reduction of 40 paise per Kg. in the
prices of common brandg of tea from
August, 1975, is still being maintained.

Remittances by Multinationa}
Corporations

3509 SHRI C. K. CHANDRAPPAN:
Will the Minister of FINANCE be
pleaseg to state;

(a) the amount remitted abroad by
multinational Corporations engaged
in Industria}j Pharmaceutical and
Fertiliser sectors in the years 1873-
74, 1974-T5 and 1875-76; anqd

(b) how do these remittances com-
pare with those during 1972-73?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) amd (b).
Information is being collected and will
be furnished to the extent availabie.

Foreign Amigiance for Pewer or
Irvigation Projects in Maharashira

3511. SHRI SHANKERRAO
SAVANT: Will the Minister of FIN-
ANCE be pleased to atate;

(a) whether any foreign pountry,
foreign bank or foreign institutior
offered to help the Government of
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MaKarashtra in carrying oug its
power or irrigation projecta;

(b) if so, which are these countries,
banks or institutions; and

(c) what ig the extent of help they
have offereq and for which projecta?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) No Sir.

(b) and (c). Does not arise,

Represeatation from Gujarat Power-
looms’ Assoclation

3512. SHRI S. A. MURUGANAN-
THAM: Will the Minister of COM-
MERCE be pleased to state:

(a) whether Government have re-
ceived a representation from Gujarat
Powerlooms' Association in regard to

grievances due to the imposition of
new excise duty; and

(b) it so,

Government’s reaction
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) Government's reactions will be
known only at the time of adoption of
the Finance Bill, 1976 by the Parlia-
ment,

Export of Manganese Ore

3513. 8HRI PRABODH CHANDRA:
Will the Minister of COMMERCE be
pleaseg to state:

(a) whether manganese ore export
has fetched less revenue last year; and

(b) it so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) No, Sir. Exports during 1875-70
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are estimated at Rs, 18.66 crores as
against Rs, 18.69 croreg during 1974-75.

(b) Does not arise,
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Outlay in Fifth Plan for
ammhl:zyw

3315. SHRI K. MALLANNA: Wil
the Minister pf COMMERCE be pleas-
eq to state:

(a) the total outlay in the Fifth
Five Year Plan for development of
handloom Industry; and

(b) the amounts be provided for the
purpose to each State?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) The programme for the develop-
ment of the handlonm industry con-
sists of Central and State Schemes.
Under the Draft Fifth Plan an outlay
of Rs, 11.80 crores has been made mn
the Centra) sector. Besides, the outlays
imcludeg in the Draft Fifth Plang of
States and Unton Territories for the
schemes relating to the development uf
handloom 1ndustry total to Rs, 43.52
crores. These tentative outlays are
subject to revision when the Fifth Five
Year Plan is finalised,

2. A number of schemes have been
formulated for development of the
handloom sector, under the Central
Plan, in accordance with the inclusion
of this programme in the 20-Point Eco.
nomic Programame. An initial outlay
of Rs. 5 crores has been provided for
these schemes during the year 1976-77
‘but further amounts will be prowvided
as may be necessary subject to avail-
ability. The Central Plan schemes will
be continueq during the Fifth Plan
period,

In addition to the direct outlays by
the Central and Siate Governments, a
sizeable volume of institutional finance
is expected to be raised. For g Five
Year period, the programme of deve-
fopment envisages a total expenditure
of Rs. 60 crores by the Central and
State Government supplemented by
Rs. 240 croreg from {nstitutional sour-
ces,

) A statement i3 attached,
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Statement
Tentative outlays made under the draft Fifth Plan of Stare Governments/Union Territ
Adwinistrations far%eﬁl’;pmm'o}{ handloom i . erritory

Name of State/Union Territorics

o

Tentative
totail
outlays

in Draft
Fifth Plans

Rs. in
lakhs

1. Tamil Nadu

. . . . 1450700
2. West Bengal

. . -

. . . . . 220°00
3. Andhra Pradesh

. . . . . . . 300700
4. Jammu & Kashmir . . . . . . . 21°14
S, Assam . . . . .« . . 164° 43
6. Kerala . . . 220°00
7. Madhya Pradcsh 100° 00
8. Karnataka . . N . . . . 15870

9. Gujarat . . 40° 00
0. Rajasthan . . . 650
t1. Uttar Pradesh . . . . . 491-00

12, Punjab . . . . . . . 20°00
13. Haryana . . . . . . . . . 7500
14. Bihar . f N . . . : . 150°00
15, Orissa . N . . . . . . . . . 8370
16. Maharaghtra . . . . - . . N . . . 63200
17. Meghalaya . . . . . . . . . . 30°00
18. Manipur . . . . . . e . . 7500
19. Tripura . . . . . . . . . . . 17'75
20 Himachal Pradesh . . . . . . . . . . Nil

21, Nagaland . . . « e e . . . Nil

23, Delhi e s e e e e e e 38-00
33. Arunachal Pradesh . . . . . 18-00
24. Goa, Daman & Diu - - . . . . . . . o060
3$. Mizoram Ce e e e e e e e e 25-00
26. Pondicherry N . . . . . . . . . . 15°00

Torar . 435162

—————
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Loan shared by Wealthy Farmery
advanced by Nationalised Banks in
Rural Area

3516. SHRI ARJUN SETHI: Wil the
Minister of FINANCE be pleased to
state:

(a) whether the major portion of
the loans advanced by commercial
banks especially in rural area hag been
shared by the wealthy farmers who
have used a part of it for giving loang
to rural poor at usurious rates of in-
terest; and

MAY 7, 1876
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(b) it so, the reaction of Gavern~
ment thereto?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRL
PRANAB KUMAR MUKHERJEE):
(a) and (b). The holding-wise direct
agricultural advanceg of the commer-
cial banks outstanding as at the end of
September, 1974 (latest available) are
as follows:

(Rs. in crores)

»

Short term loans Term lotns
Size of holdings No. of  Amountp No. of Amourt
Alcs. outstand- Afcs. outsier d-
ng mng
Upto 10 acres . . . 10,58,639 113°14 2,86,355 93' 14

Above 10 acrs .

63'35 11,67,221  153-53

1,53,852

According to the data, tue largest
number of beneficiares of bank ad-
vanceg are those with land holdings
upto 10 acres hoth in case of short
term ang term loans. In terms of
quantum of loan, the farmers in this
category also availed the maximum of
short term loans,

However, their share vis-a-vig that
of farmers having more than 10 acres
in respect of term loans is lower

Term loans in agriculture are requir-
ed for comparatively greater invest-
ment on machinery, pump sets, land
development etc. As such, demand
for such loans, by and large, originate
from farmers with larger land hold-
ings. Besides, their credit absorption
capacity which ig proportionable to the
size and need of holdings, is also
higher. Requirements of farmers with
lower holdingg are modest and hence
the demand from thig category of far-
mers is comparatively less.

Government have not come across
any such instance where wealthy far-
mers have useq a part of the loans
obtained by them for further lending
to rura] poor at usurious rates of inie-
rest. The commercial bankg provide
supervised agricultural credit under
which the end-use of the loans is en-
sured. Under this system the chance
of such malpraclices is minimum,

Propoml to out down multi-stop
services by Indian Abrlines

3517. SHRI M. RAM GOPAL RED-
DY: Wili the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state.

(a) whether Indian Airlines pro-
poses to cut down its number of
multi-stop gervices; and

(b) if 80, the reasons therefory
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THR MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BA-
HADUR): (a) ang (b). While draw-
ing up schedule of operation, Indian
Airlines take into gccount customer
sdemand, economios of pperation, avail-
ability of capacity and its optimum
utilisation. Though the Corporation
"have no plans to completely cut down
its multi-stop services, it is the en-
«deavour of the Corporstion to ration-
alise their route structure by trying
#0 match capacity requirement to po-
tential trafic demand on each of the
city-pairs served,

Delay in clearance of cargo accumu-
iated at Airports

3518. SHRI NITIRAJ SINGH CHAU.
DHARY; Wil the Minister of FIN-
ANCE be pleased to state:

(a) whether goody meant for export
more specially foreign exchange earn-
ing goods, are accumulated at Palam
Airport and other airports because of
delays in custom clearance;

(b) if so, the tonnage of goods de-
layed during this year, average num-
ber of days goods delayed and their
value; and

(¢) what gction hag been taken to
«deal with the situation?

THE MINISTER OF STATE IN
‘CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
a) No, Sir. There iz no unugual de-
lay in the customs clearance of alt
export cargo.

(b) and (c). Does not arise,

Rate of Interest on Loans advanced to
Small Scale Industries
3519, SHRI HARI KISHORE SINGH:
‘Wil the Minister of FINANCE be
Pleased to state:

(a) whether the rate of interest
wharged by the nationalised banks for
Joans advanced fo industries, espe-
wially small ones, is too exorbitant for
their healthy growth;
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(b) it so, the reaction of Govern~
ment thereto; and

(c) the steps proposed to be taken
by Government to improve the situa-
tion?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) to (c). With effect from July 23,
1974 Reserve Bank of India has pres-
cribed a minimum lending rate of 12.5
per cent on advances made by banks.
However, the directive on minimum
lending rate does not apply to the fol-
lowing categories of advances to small
scale industries and the banks can
charge a lower rate of interest.

(1) Advances to small scale indus.
trial unity covered by Credit
Guarantee Scheme administer-
ed by Reserve Bank, provided
such credit facility to small
scale unit doeg not exceed &
limit of Rs. 2 lakhs from one

bank.

(il) Loans or advances or other
financial accommodation made
or provided by scheduled bank
at not more than the ceiling
rates of interest specified by
the Industrial Development
Benk of India and refinanced
by it.

Bftective from March 13, 1976 the
RBI has prescribed the maximum tate
of interest on bank lending at 16.5 per

cent.

Similarly, with effect from April 1,
1978 the Reserve Bank has also pres-
cribed a maximum rate of 14 per cent
on term loans to industry for periods
not less than 7 years. The rate of
interest charged on term loans with
a maturity periog of 3 to 7 years has
been fixed at 13 per cent.

In view of the action taken to regu-
iate the rates of interest, they are nof
considered exorbitant,
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Stlsure' of Oymaments sni  Jwellery
in Calcutta

3520. SHRI RAGHUNANDAN LAL
BHATIA; Wili the Minister of FIN-
ANCE be pleased to state:

(a) whether Income-tax Authori-
ties hagd seized ornaments and jewel-
lery in Calcutta during March, 1976;

(b) if s0, the total value thereof;

(c) whether guch seizureg were
made in any other parts of the coun-
try also in March-April, 1976; and

(d) if so, the facts thereof?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) and (b). The Income-tax Authori.
ties seizeq ornaments and Jewellery of
the value of over Rs. 53.9 lakhs in
Calcutta during March, 1976,

(¢) and (d). During March, 1976
the value of assets including jewellery
seized in other parts of the country
was over Rs. 26 lakhs. Complete infor.
mation regarding such operationg con-

ducted in April, 1976 is not presently
available.

Loans advanceq by Nationaliseq Banks
to Small Scale Indusiries in Districts
of West Bengal

3521, SHRI TUNA ORAON: Will the
Minister of FINANCE be pleased to
state the total amount of loans advan.
ced by the nationalised banks to Small
Scale Industries of all the Districts of
West Bengal during the years, 1974.75
and 1975-76?

THE MINISTER OF STATE IN
CHARGE OF THY DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
The available data on outstanding ad.
vances of public sector banks to small
geale industries in  the districty of
West Bergal as on the last Friday of
December 1074, are set out in the

MAY 7, 197

Written Answers 6o

statement laid on the Table o! the
House. [Placed in Library. See No.
L.T-10807/76),

Prices of Agricultural and Industeieh
Producty

3522. SHRI BHOGENDRA JHA: Wi
the Minister of FINANCE be pleased
to state the latest position with regard
to the prices of imporiant agricultural
products and industrial products as
compared to the corresponding period
during last year including those of
agricultural raw materials and the
finisheq industrial goods made out of
them?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): A statement
comparing the Wholesale Price Indices
of selected commodities/commodity
groups for ihe week ending April 17,
1976 (the latest available) with the
corresponding Indices for the week
ending April 19, 1975 is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-10808/76].

Complaints in Evasion of Income-tax
in Delhi

3524. SHRI BIRENDER SINGH RAO:
will the Minister of FINANCE be
pleased to state:

(a) the number and names of per-
sons against whom complaints regard-
ing evaslon of Income-tax in Delhb
have been received by Government
since 1st January, 1976; and

(b) whether inquiries in all the-
cases have heen compleled and if so.
salient features thereof?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT or
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) snd (b). Complainty regarding evil.
sion of ncome-tax are received by #
large number of Intome.tax Officers
and Assistant Commissionery of Is-
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come-iax, besides Commissioners ot
Income-tax, Director of Inspection (In.
vestigation), Central Board of Direct
Taxes and other authorities. Action
thereon Ig taken ag called for.

The number of complaints received
by all the authorities since 1st January
1976 and particulars of cases in respect
of which enquiries have been complet-
ed are not available, Collection of
such information will be very time
consuming. Divulging of names of
persons In respect of whom enquiries
are stil] in progresg may adversely
effect the outcome of enquiries them-
selves.

If the Hon'ble Member desires to
have specific information in respect of
any particular case/cases, the same
can be gathereq and furnished,

Closure of Mercantile Cooperative
Bank

3525. SHRI Y. ESWARA REDDY:
Wil the Minister of FINANCE be plea-
sed to state:

(a) whether Rajasthan Bank Em-
ployees Union hag made a demand
to Reserve Bank to enquire into the
causeg leading to the closure of
Mercantile Cooperative Bank; and

(b) whether any action hag been
taken against those respongible for
mismanagement of the above Bank?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) and (b), The Reserve Bank of
India is reported to have received two
representations from the employees of
the Mercantile Cooperative Bank Limi-
ted, Jaipur alleging certain irregulari.
ties in the bank., Prior to the receipt
of these representations, the Reserve
Bank had already refused licence to
the bank and put it under liquidation
following the issue of an order of
moratorium in respect of the bank.
Iramediately after the bank was placed
on moratorium, the Reserve Bank re-

62.

quested the Registrar of Cooperative
Societies, Rajasthan to arrange to con-
duct an inquiry under Section 70(1) of
the Rajasthan Cooperative Societies
Act, 1985 to determine, in particular,
the responsibility of various officials
and office-bearers of the bank and to
initiate appropriate action against
them. The Reserve Bank is not in a
position to directly take any further
action in the matter and it is for the-
State Government tg take such action:
as deemed nevessary by them

weafafrm o frata

3526. To wWET TN wiiq :
w1 afosw A aE TETT AT PO FT
fw .

() o 1975-76 & W #
wegfafran s¥a47 , |var g7 W,
47, qUIAT HT oA VAT 7 wyera-
w71 e feady s & wsafafa-
an &1 frafe fear mar;

(=) 2§ 1976-77 § T Fwi =
FAT & wE fraar feom wey-
fafraw faate fear amar & o)

(w) #ar foafe fed s arw
weqfataw & W A F oY @9
& fa@ wrawas wrar & wicfoa §?

wifrer sareg ¥ Io s (s
farewr are ware fog) : (%) 1975-76
& Yy v esgfafaas ssot g T
Aifars dw, 7, qride aqr -
At ®) atfafeaw ary s frale
gl fagr waw )

(@) wrr (%) 7 fafese 2wt &t
1976~-77 ¥ QR wrew geAfalaw
) grar qenfafgm w1 fake s
¥ fad ¢ awa A€ qfeer oft &1
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(v) qeafafaan arg o fae wrar
w7 fiter faar TRaT A% WY QA-
wat & wfaforr o)

Setting up of Indusirial Joint
Ventureg in Third Countries

3527, SHRI NOORUL HUDA: Wwill
‘the Minister of COMMERCE be pleas-
<d to state:

(a) the prospects of expory of
turnkey projects and consultancy
serviceg and setting up of industrial
joint ventures in third countries;

(b) whether  Government  are
negotiating with other countries in
this regard;

(¢) whether multinational corpo-

rations or foreign capilalists would
be associated with such ventures; and

4d) whether any deal has been
struck in respect of such projects or
industria] joint ventures with any
third countries?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH)'
{a) to (d). The developing countries
ofler considerable scope for turnkey
projects, the setting up of joint ven-
tures and for the export of consult-
ancy services, Efforts are being made
by our Public and Private Sector firms
to take advantage of such opportuni-
ties. The efforts are meeting with
success. The Government encourages
these efforts and assists them by ex-
tending facilities for effective execu-
tion/implementation of the projects.

During bilateral trade negotiations,
with other countries, the stress is also
laid on co-operation for the purpose
of pooling together the resources and
know-how to jointly cultivate the mar-
kets in third countries. (At a recent
joint commission meeting, an agree-
ment has been reached with USSR for
the supply of electrolyver buckets by
1India foy the project set up in Yugo.
slavip with Seviet assistance.)
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The participation of forelgn nation-
als in the joint ventures to be set up
in third countries {3 governsd by the
Foreign Investment Policies of the
host country.

et oY i ¥ wod v gk gTor
™ ey @ win

3528. Wt wnfiew  Wwr : Wy
mfers st o w¥mF v ¥ G
.

(%) wr 2w & ®OWF qAwT gt
‘Tt owlt ¥ wTOU TETAE: AW
wy ¥,

(@) war 3§ w9T 9T qrA7 7 FT
o wear fearadis §

(w) mar gawtaT few gweat
QY g T GRS B WY B Fadmr
fad o1 § o

(w) W gt T q7 0w W
£ s & faeg oY wrem 7 1€ T
g § W7 afe g, O el g
Ty T § 7

wfow siave o werat (o Fasw-
g werq Tag) : (F) o

(@) & (%) o wog gmt & of
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qad gt W wEd g wF R iy
ot szt §) avdt § | greT wEeTy
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&7 gearet o faly Sanre. afivfdt
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g ot & w7 # 20 gt w.fgw
wTiww ¥ weadta anfea o o1 oy
wgn fasme ofofoamt e forle
Jerea AW wear are dof Seiqar
% wweqr & v § wfw gAY
T % 9q% 9T qqv frafan gf € o
i | g7 afeeaTdy 8§ ewd o fasy
& syaeqr WY ® Srey )

Permission to Trade Expertise for
tapping Foreign Market for Coal

3520, SHRI R. S. PANDEY: Wull the
Minister of COMMERCE be pleased to
state:

(a) whether the Maharashtra Coal
and Coke Merchants ABsociation Las
urged the Central Government .to
permit the trade expertise for tapping
the foreign markets; and

(b) if so, Government’s reaction

thereto?

THE DEPUTY MINISTER IN THF
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGID)
(a) No, Sir,

(b) Does not arise.

woyt frdt o€ I

3530. Wo SERvATCRYN oHd : W Ar
wifows sioft ag a3 ¥ § F v

(%) a§ 1975-76 § Fwer foii
9T R aF wFT § Pt ww gd
{14

(@) wwgr vaw & fasr 37 W
ufr w1 e foa-fy st grr
ferar war ?

wrfvrrr wave F Iuay (s faee-
g sy fg) (%) w7
(=), gTFre ¥ e JOw & fawrw &
fez 1975- 76 & A7 @ B Juax
714183
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AT § W T agw fer @ o
awx affr oo wer afufi wfafg,

1963 & wwrie fafgs sad srt #
T &0 ¥ wdwad wet awr e
At T AT agw femr o @

Construction of Central Rest House in
Gauhati

3531. SHRI NOORUL HUDA: will
the Minister of TOURISM AND CIVIL
AVIATION be peased to state:

(a) whether a Central Rest House,
Proposed to be constructed near the
Circuit House, Gauhati (Assam) gnd
for which 3 sum of approximately
Rs. 8 (Eight) lakhg were sanctioned
to the Assam State Government Has
been completed; and

(b) if not, the reasons for delay and
proposed completion date?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI SURENDRA PAL
SINGH): (a) No, Sir,

(b) The reason for delay in the ex.
ecution of the project 1s the dispute
with the contractor which still con-
tinues. The State Government are
now considering the possibility of cou-
struction of a 50-room motel on the
site. The details have not yet seen
finalised.

Export of Plywood

3532. SHRI NOORUL HUDA: Wil
the Minister of COMMERCE bhe
please to state:

(a) Volume of export and foreign
exchange earned through export of
plywood from the entire country and
from the State of Assam alone during
the last year;

(b) the total volume of plywood ex-
ports in terms of rupees during the
last year;
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(¢) what ig the revenue earned by
Government from the plywood manu-
focturers; and

(d) whether Government have given
subsidies to the plywood manufac-
facturers and it so, to what extent?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH).
{a) to (¢) Voume of Export of ply-
wood and foreign exchange earned
therefrom during the year 1974-75
and 1975-76 (April—November) was
as follows* —

Qu auty Vilue
(Gniakh (1 Rs
Kgi)  Inkhs)

1974-75 . 195 9 653 00

1975-76 (April Nov) 38 2

po. —————

Separate figures for Assam are not
available

160 0O

(d) The usual incentives admissible
on exports are being provided

wean Ay ¥ oelaga 61w
w1 AT

€533 ) gEN W wER ;T
fieny 7o) 9 qATA B T w5 w4
FTHTTHY qEA 2W ¥ I AL 7, Fyad
wigrat ghat f wifkardt @ §
Wedawa 4+ 41 A A 7 B
@ 7

qroey w1T &fe feam & wacd
oo Hlt (s o PR quAaf ) o
Fiffsas d=f ©F gam & ™0 ¥ fe
wra PreaT ®7 W31 AN T41F T
wa wfe @, wiik dat wifs sfea
¥ ¥ R qat N wrngwamt
W WiT I whee sarw A Aefvg
wred foas &5 7 gfae fear § s
featary, 1975 %) Rl & wyme
aTh ®x % a5t whw ol

MAY 17, 1078

Written Answers 68

&t ¥ e wer wdwr it AW Wi Rl
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- N
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wmimr war wrnfer W€ W
o & e oweae & waw ¥
e qEa A W W@ E s
qear T T & WA

(1) 2w ¥ v % YA [P
& fad wora foqg o1 @} &

Alkalold Factory, Neemuch

3535. SHRI BHAGIRATH BHAN-
WAR: Will the Minfster of FINANCE
be pleased to state:

(a) the date since when the produc-
tion of alkaloid commenced in Alka-
ioid Factory, Neemuch (Madhya Pra-
Pradesh) and the quantum of its pre-
#ent production;

(b) what is the production capacily
of this factory; and

(c) whether there is any scheme for
the expansion of this factory in
Wuture?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) The Alkaloig Factory, Neemuch
is at present undergoing trail runms
and regular production has not yet
commenced.

(b) The Faciory’s annual produc-
tion capacity of finished alkaloids and
their salis 1n a single shift is estimat.
ed as follows:—

Kgs.
‘Crd:ire Phosphate . . . 4860
-Codsine B. P. . . . 1000
Narcotine . . . 2400
M rphire, Hydrachloride . 225
Morphine Sulphate . . . 225

(¢) No scheme for expansion of the
factory, in future is, at present, under
consideration.

qeRa st weww & wet weget wy frafr

3536 Wt wrfrew wae : TAv
wiferon el ag qar Y Fr w6 e

(%) = ¥ ¥ qeEq & ImR
% RT3 & fad s dvor
T af ¢ el gf, IR @
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(srw & &)

1. T TR 1975~76 869.06
(wla-m)

2, qEHA AT 1975-76 18638, 31

(wia - fegeac)
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(%) z= frr e g Rw R
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Liberalisation of Import of Leather
Processing Machinery

3539. SHRI ¥, ESWARA REDDY:
Will the Minister of COMMERCE be
pleased to state:

(a) whether the E. E. C. team,
which visited India recently, has gug-
gested to Government liberalisation of
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the import ef leather processing ma-
chinery;
(b) whether the indigenous Leather

Machinery Manufacturing Association
has opposed this suggestion; and

(¢) it so, the reasons thereof and
Government’s reaction therefo?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (Shri
Vishwanath Pratap Singh) (a) and
(b). Yes, Sir.

(e) A list of leather machinery for
import purposes was published in the
Indian Export Service Bullatin dated
11-1-1975, giving an  opporiunity to
indigenous manufacturerg to represent
if any of such items is being manufac-
tured indigenously. A few represen-
tations from the machinery manufac-
turers were recovered and considered.
A similar List was published in the
Indian Export Services Bulletin dated
24th January, 1976 also. Afier due
consideration, a list of leather mach-
inery has now been put under O.G.L.
so that the machines are available to
the leather industry for export pur-
poses without any delay.

fass &+ & agaw
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Selecetion of Short-Hawl Jet

3842. SHRI MOHINDER BINGH
GILL: Will the Minster of TOURIEM
AND CIVIL AVIATION be pleased fo
state.

(a) whether a decision on the selec-
tion of a short-haul jet 18 being de-
layed for a long time; and

(b) 1f s0, the reasons therefor?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BA-
HADUR): (a) and (b). Indian Air-
lines are presently studymng different
types of short-haul jet arcratf which
coulg be added t> therr fleet The
Corporation are awaiting the financial
termg from the manufacturers. There-
after, the Corporation will finalise
their proposals in this regard

Cochin Aerodrome

3543 SHRI C JANARDHANAN
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to
state

(a) whether the site for the stren-
gthening and extension of the exist-
ing runway by 600 ft at the Naval
Aerodrome at Cochm hag been select-
ed finally,

(b) 1f so, the broad outlines there-

of;
(c) whether the works of this
runway 15 expected to be taken up
during the current financial year it-
self; and

(d) if so, the amount
for this project?

earmarked

‘THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BA-
HADUR): (a) Yes, Sir

(b) The runway will be re-aligned,
extended by 600° in the Northerly
direction, and strengthened to LCN 40,

(c) Yes, Sir.

{d) The project is estimated to cost
Rs, 70.05 lakhs,
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Purchase of Jute by J.CX.

3544, SHRI SAMAR GUHEA: Will the
Minister of COMMERCE be pleased
to state

(a) whether any policy has been
formulated regarding purchase of
Jute during the year 1978-77 and if
80, facts thereof;

(1) the facts about the funds pro.
vided to Jute Cerporation of India
for purchase of Jute during the year
1075, and

(c) whether the funds weére ade-
quate to purchase jute from the cul-
tivators and if not, how the Jute
Corporation of India faced the prob-
Tem of purchasing jute from the cul-
tivators?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Procurement policy of Jute Cor-
poration of India for 19768-77 season
hag not yet been formulated as the
sowing season has just begun

(b) Funds to the extent of Rs. 298
crores, including share capital, were
available to Jute Corporation of India
during 1975-76 season

(c) In the 1975-76 season, purchase
operations of the Jute Corporation of
Indian did not suffer for want of
funds

Passenger amenities st Trivandrum
Airport

3545 SHRI VASANT SATHE wilt
the Mimnister of TOURISM AND
CIVIL AVIATION be pleased to state

(a) whether the amenities for air
passengers at Trivandrum sirports are
inadequate;

(b) whether the space at the re-
ception lounges for incoming and emt-
going air passengers ;s quite inade-
quate; and

(c) the gteps being tsken by Gov-
erhtnentlntheu:&tr
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BA-
HADUR): (a) to (c). The passenger
handling amenities a: Trivandrum
aerodrome are adequate. However
with a view to meeung the growing
demands of traffic, the terminal build-
ing has rccently been extended. Air-
port entry ticket system was introdue-
ed from lst January, 1976 to reduce
pver crowding. A separate Departure
Hojding area is undep gonstruction.
With the completion of this work the
position is expecteq to mmprove fur-
ther,

Seizpre of Watches ang Jewellery by
Customs Authorities in Bombay

3546, SARDAR SWARAN SINGH
SOKHI: Will the Minister of FINANCE
be pleased to state:

(a) whether Customs Authorities
seized wrigt watcheg and jewellery
worth more than Rupees 50 lakhs at
Chembur in Bombay on 15th April,
1976,

(b) whether these watches and
jewellery were smuggled during the
period of emergency or earlier;

(c) what action Government have
taken against the persong apprehen-
ded; and

(d) what stepgs Government pro-
pose to take to tighten up the secu-
rity measures to check the smuggling
of foreign articles? —

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) On the 15th Aoril, 1876 the Offi-
cers of the Marine & Preventive
Branch of the Bombay Customs (Pre-
ventive) Collectorate seized wrist wat-
ches, watch spare pants, and textiles
alongwith sugar end two trucks totally
valued Rs. 36,65,028/- at Cheg\bur in
Bombay. No jewellery was seized.

(b) It is not possible to indicate
when these watches, watch parts and
textiles were smuggled into India,

(¢) In this connection 4 persons
have been arrested under the Customs
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Act, 1962. Further investigation ig in
progress.

(d) In addition to preventive deten-
tion the following measures have been
taken to check the smuggling of
foreign articles:—

The Customs preventive machinery
has been strengthened with more staff
and equipment including wireless ret-
work in vulnerable areas. Extensive
and regular patrolling of the sea and
intensive patrolling of coastal areas,
suspected to be landing points, ag also
feeder roads kave been organised.
Intelligence set-up has been geared
up for better collection and pursuing
of intelligence reports, Retter co-
ordination has been established among
the various enforcement agencies such
as, the Directorate of Revenue Intelli-
8ence, Income-Tax, Foreign Exchange
Enforcement Directorate as also with
the State Governments,

Some of the further measures which
are under consideration of the govern-
ment include creation of special
courts, strengthening of the legal
framework, further improvement of
the intelligence and investigation
machinery, creation of more supervi-
sory posts for more effective supervi-
sion and deployment of more vessels
and vehicles.

As anti-smuggling drive is a conti-
nuous process, the various measures
are under constani review.

Agents kept by GI.C at High
Commission rates

3547. SHRI VAYALAR RAVIi: Will
the Minister of FINANCE be pleascd
to state:

(a) whether General Insurance
Corporation of India are still keeping
the agents at a high commission rates;
and

{b) if so, the ressong therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MAT] SUSHILA ROHATGI): (a) and
(b). The General Insurance Corpora-
tion of India does not employ insu.
rance agents. Only its four subsidia-
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ries employ agents for procuring and
servicing general insurance business.
The rates of commission payable to
nsurance agents which were earler
himited to 15 per cent for Fire and
Miseellaneous classes of insurance
buminess ang 10 per cent for Marne
insurance business, were reduced to
5 per cent for Fire and Marne and 10
per cent for Miscellaneoug insurance
business with effect from 1-6-1969.
Even though Section 40A of the Insu-
rance Act has not been made apphe-
able to the G.IC. and its subsidiaries,
they are adhenng to these cetings.

®=q AT & I, Tow sre atage
Favelt ¥ g xar gt ot & fag
ey it gra fig g ww
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UK. grant for Family Planning
Programme

3551. SARDAR SWARN SINGH
SOKHI: Wil the Minister of FI-
NANCE be pleased to state whether
there hag been any change in policy of
UK. Government towards grant of £3
million intended for India's Family
Planning Programme?

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): No, Sir.

Censtruction of Aecrodrome at Karipur

3552. SHRI A. K. GOPALAN: Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to ‘state:

(a) whether the Director General of
Clvil Aviation had prepared a project
report for construction of an aero-
drome at Karipur near Calicut and
submitted it to the Planning Commis-
Bion;

(b) if so, the broad outlines ihere-

(c) whether the Planning Commis-
sion has approved the scheme and
if o, the fundg allotted for the pur~
pose; and

(d) if not, the reasons for gdelay?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR): (a) Yes, Sir. A project report
was prepared and submitted fo the
Planning Commission ip June, 1972,
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(b) The proposal was for comstruc
tion of;

(i) 4500 £t, X 150 ft. runway.
(ii) 525 ft. X 50 ft. taxi track.
(iii) 375 ft. X 150 ft. apron.
(iv) A terminal building.

{v) A Control Tower.

(c) and (d). The Planning Commis-
sion advised that the project might be
congsidered for inclusion in the Fifth
Five Year Plan. However due to
increase in the cost of operations con-
sequent on hike in prices of aviation
fuel Indian Awrlines had to review
their plans and found themselves un-
able to operate to Calicut in the Fifth
Five Year Plan. Nevertheless it is
proposed to pursue the proposal for
congtruction of an aerodrome for non-
seheduled operations for the present
subject to availability of resources,

Management of South Indian Bank
Limiteq Trichur

3553. SHRI VAYALAR RAVI: Wil
the Minister of FINANCE be pleased
to stale:

(a) whether the management of the
South Indian Bank Limited, Trichur,
is compelling its employees for ar-
ranging a minimum deposit of 3 lakhs
in the bank before they are absorbed
in the permanent gervices; and

(b) if so, the steps being taken to
prevent such malpractice?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SIIRI}
PRANAB KUMAR MUKHERIJEE):
(a) Reserve Bank of India has report-
ed that the South Indian Bank ILid.,
Trichur, has been exhorting its trainees
to convass deposits as far as possible.
Cundidates appointed as trainees are
expected to acquire experience in all
aspects of banking including deposit
mobilisation. For assessing the per-
formance in deposit mobilisation, a
norm of canvassing Rs. 8 lakhs during
the period of training is fixed. In some
cases, the bauk has extended the period
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of {raining to enmable the candidates to
fulfil the norm. The norm is, how.
ever, not being rigidly enforced by the
bank in the mattet of final absorption
of the candidates in as much ag those
who have canvassed less than Rs. 3
lakhs have also been absorbed in the
regular cadre. The bank is also re
ported to have not rejected any traines

on grounds of poor performance in
deposit mobilisation.

(b) Reserve Bank of India is seized
of the matter and is taking appropriate
action.

Cochin Aerodrome

3554, SHRI A. X. GOPALAN: wil
the Minister of TOURISM AND CIVIL
AVIATION be pleaged to state:

(a) whether Kerala Government
have made a request for entrusting
the work of strengihening and <xten-
sion of the runway of Cochin Aero-
drome to the Kerala State Construc-
tion Corporation;

(b) if so, the decision taken there-
on; and

(¢) if no decision has been taken so
far, the reasons for delay?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA.
DUR): (a) Yes, Sir,

(b) and (c). The matter is being ex-
amined.

Profits on jmporteq drugs by S.T.C.

3555, SHRI JAGANNATH MISHRA:
Will the Minister of COMMERCE be
pleased to state:

(a) whether State Trading Corpo-
ration has been urged to cut profits on
imported drugs; -and

(b) it so, the decision taken there-
on?

THE DEPUTY MINISTER IN THE
MINISTRY OF ‘COMMERCE (SHR!
VISHWANATH PBRATAP SINGH):
(a) and (b). The service margin on
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fhported drugs has been reduced from
3 per cent to ¢ per cent on cilf. cost
from 1st April 1976,

Séavy Utvestnment by Publiy Sector

8557 SHRI JAGANNATH MISHRA:
Will the Minister of FINANCE be
pleased to state:

{a) whether National Council of
Applieq Research hag suggested for
Heavy investment by public sector;
and

(b) if go, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MATI SUSHILA ROHATGI): (a) and
(b). The NCAER had suggested, in
their journal of October 1975/January
1976, that the time was ripe for a
major push forward in investment in
1976-77 Annual Plan, the lead being
taken by the public sector. Govern-
ment have also considered that in the
coniext of the siate of the food eco-
nomy and external reserves, it was
possible to make a major increase in
investment outlays in 1976-77, and ac-
cordingly the Annual Plan for this
year has been increased to Rs. 7,852
crores, an increase of 31.6 per cent
over the previous year's Plan outlay.

Crisis in export oriented solvent ex-
traction industry

3558. SHRI DHAMANKAR: Will the
Minister of COMMERCE be pleased to
state:

(a) whether the export oriented sol-
vent extraction industry is out of gear
and has been facing a crisis owing to
crash in groundnut oil prices;

(b) if so, remedial measures being
adopted to augment the revenue of
the industry; and

(¢) the anticipated export during
1076-77 in terms of tonnage and vaiue
of iroundnut extractions as compared
%o the previouy year?

Written Answers o8

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) The returns of solvent extraction
processing of groundnut oil cakes have
declined due to the fall in domestic
groundnut oil prices. This has had
an effect on the solvent extraction
industry where groundnut cakes from
the bulk of the oil cakes processed.

(b) Apart from price support opera-
tion for groundnut by the Govern-
ment of Cujarat and relaxation in
respect of advances against stock of
groundnut, incentives have been ex-
tended for the exports of groundnut
extractions, cottonseed extractions and
de-oiled rice bran. A small quantity
of groundnut oil was also authorised:
to be exported by S.T.C.

(¢) Exports of groundnut extrac-
tlong during 1976-77 are expected to
be around 7 lakh tonnes valued at
about Rs. 55—60 crores as agalnst
actual export of 6.75 lakh tonnes valu-
ed at Rs, 55 crores in the previous.
year.

geenet T W
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Trend in Sugar Exports

3561. SHRI S R DAMANI Wil the
Mimster of COMMERCE be pleased
1o state

(a) whether, according to Govern-
ment’s calculations, the present trend
in sugar exports will be of a sustain-
ing neture in the future years also;
and
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(b) it so, what are the international
market jndications which give rise
to such calculations?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir

“ (b) The world demand for sugar
has shown an upward trend ana it is
expected to mse further as per the
forcasts made by the World Bark and
the FAO

Export of Cotton

3562 SHRI S R DAMANI Will the
Minister of COMMERCE be pleq~ed {0
state

(a) the quantity and value-wige
figures of cotton exports from 19473-74
and 1974-75 crops, and

(b) their break-up for short, medi-
um and long staples?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE \SHRI
VISHWANATH PRATAP SINGH):
(a) and (b) 215 lakh bales nf long
staple cotton of 1874-75 cotton crop
and 30,000 bales of medium staple
cofton of 1973-74 cotton crop were
released n 1975 for export upto

31-8-1976, Actual exports as on
22-4.76) have been to the following
extent —
Variety .in Value in
8ﬂlmybales Rs.
crores
Long staple . 1448 2331
Medium staple 01676 359
Short staple (from
Se;n. 74 t0 Aug.
75 . 107 N-A;
(from Sept. 7510 4th
March, 73) . o:80 NA,
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Waerks aasigned to  private business
men by 871.0C. and MMTC

3363 SHRI B. V. NAIK: Will the
Minister of COMMERCE be pleased
to state:

(a) the percentage ‘ad valorem’ of
the works assigned to the private busi-
nessmen and contractors in the import
and export transactions, separately,
by the State Trading Corporation and
Minerals and Metals Trading Corpora-
tion 2; against the works carried out
by the staff of the above Corporations;

(b whether the percentage share of
the private trade out of the total is
rising or falling, year after year giv-
ing figures for latest available three
years; and

(c) the rationale behing employ-
ment of private sector in executing the
worka of public sector?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
{(a) 1, 1¢). STC and MMT are trading
organisations. In the performance of
their functions in the import/export
transactions, these orgamisations use
specithised services available in pub-
lic/priv ate sector 1n areas of qualily
control, warehousing, shipping, bank-
ing and insurance, clearing and handl-
ing, transport and distribution. Maxi-
mum whilisation is made of such ser-
vices s are available in the public
secior e g. State Bank of India, Cen-
tral Warehousing Corporation, Ship-
ping Corporation of India, etc. Pro-
curement of various goods for exports
is generally made from available sour-
ceg both in the private and co-opera-
tive sectors as well as from Central
and State Public Undertakings. If is
not feasible to work out the percentage
*ad valorem” of the serviceg of private
businessmen and contractors utilized
by STC and MMTC in their trading
operations,
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Plan to provide package low cost
Bharat Darshan Tour

3564. SHRI B. V. NAIK: Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether Goavernment have any
plant to provide package low cost Bha-
rat Darshan Tour to lower middle
classes in order to promote national
integration and constructive relaxa-
tion and if so, what will be its cost;

(b) whether Government propose
to provide incentives, particularly to
primary school teachers in this ochalf;
and

(c) whether to specialised corpora=-
tion ig being set up for this purpose
on No-Profit-No Loss basis?

THE MINISTER OF STATE IN THE.
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI SURENDRA PAL
SINGH): (a) to (c). No, Sir.

The Department of Tourism does
not directly organise any package
tours. However, the Ministry of Rail-
ways do offer a number of conces-
sions for rail travel such as Student
Concession, Teachers Concession, Con-
cession for Kisans, Industrial Labour-
ers, Artists, Sportsmen, circular ‘four
tickets, hill concession etc. The details
with regard to these concessions are-
available in the Indian Railway Con-
ference Concession Coaching Tariff
No. 22-Part I (Vol, II).

Construction of Air-sirips

3565. SHRI B, V. NAIK: Will the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether Government propose to
undertake construction of cheap air-
strips to enable private operators to
operate non-public sector routes; and’

(b) if not, whether Government pro-
pose to permit private sector aerodro-
mes to be built and operated on a com-
mercial or no-profit-no-loss basis by
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private airlines wherever new routes
are justifieq?

THE MINISTER OF TOURISM AND
+CIVIL AVIATION (SHRI RAJ BAHA-
DUR): (a) No, Sir.

(b) Construction and licencing of
.aerodromes other than Governmeat
.aerodromes are goverend by the tele-
vant rules in the Aircraft Rules, 1937,
an extract of which 18 laid on the
Table of the House (Placed in Library
.See No, LT-10810/76).

Government{ permigsion would be
required for operaling air services on
any route by private operators.

Linking of pemsion of Government
‘Employees with prevalent Dearness

3566. SHRI P, GANGA REDDY: will
‘the Minister of FINANCE be pleased
1o state

(a) whether Government have been
urged to hink pension of Government
employeeg with prevalent dearness as
in case of gervice employees; and

(b) 1f so, the decision of Govern~
ment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (a) and
(b), The Third Pay Commission re-
commended that when the 12 monthly
average of the All India Working
«Class Consumer Price Index (1960==
100) rises by 16 pomnts beyond 200
points, Central Governmenti servants
retiring on or after 1-1-1973 should
be given relhef at the rate of 5 per
cent of pension subject fo a minimum
of R8 5 pm and a maximum of
Rs 25 pm. In the light of this re
commendation, Government had ranc-
tioned 3 instalments of reliet to all
Central Government pensioners in-
cluding those who retired before
1.1-1873, with effect from  1.8-1973,
1-1-74 and 1-4-74 respectively. There-
after, keeping in view ihe resources
available, the Central Government
‘pensioners have been given further
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Telisf on ad hoc bame 4o the epiens
of 19 per cent of pension subject fo &
minimym of Rs. 10 p.m, and a maxi-
mum of Rs. 50 p.m, we.f 1-10-78, to
compensate the pensioners for the
rise in the cost of living. Thus the
pensions of Central Government pen-
sloners are linked with the rise in the
cost of hving, fo the extent possible.

Export of Bananag

8567. SHRI D K. PANDA:
SHRI R. S. PANDEY:
SHRI G, C. DIXIT:
SHRI VASANT SATHE:

Will the Mimster of COMMERCE be
pleased to state

(a) the value of Bananas exported
to Middle East and Gulf countries
during 1875-176; ang

(b) the target of export thereof for
1878-77 ang foreign exchange likely tn
be earned?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):

(a) Rs 41.30 lakhs

(b) 5,000 tonnes valued al Rs. 120
lakhs.

Excise duty on Cultural Papers

3568. SHRI D. X, PANDA. Will the
Mn:eister of FINANCE be pleased to
state:

(a) whether Government gre awgre
that upgraded excise on cultural paper
has led to difficulties both for consu-
mers and producers;

(b) whether Government have re-

ceived any representation that +here
is glut of this paper in the market; and

(c) it s0, what action ig prop to
be ;aken by Government in ﬂen;:d re-
gard?
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THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI
PRANAB ERUMAR MUKHERJEE):
(a) and (b). Consequesnt upon the
changes proposed in excise duties on
various categories of paper and paper
boards as a part of 1976 Budget wro-
posals, the duty on certain categories
of printing and writing papers has
gone up and representations have been
received from the producers as well
as interested trade associations re-
questing for reconsideration of the
upgraded excise duties on cultural
papers as the increased duties may
adversely affect the producers as well
as the consumers. Tt has also been
contended that there is no scarcity of
cultural varieties of paper in the
market and in fact the mills are fac-
ing problems of off-take.

(¢) The various representations re-
ceived and the suggestions made are
being examined.

Tourist Centres in Gujarat

3569. SHRI VEKARIA:
SHRI ARVIND M. PATEL:

Will the Minister of TOURISM
AND 'CIVIL AVIATION be wvleased
to state:

(a) the names of tourist centres in
the Central Sector that exist in Guja-
rat State;

(b) whether Government propose
to develop them further during the
Fifth Five Year Plan; and

(¢) the amount sanctioned for their
development?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI SURENDRA
PAL SINGH) : (a) to (c). The
development of tourist centres in the
Central Sector is not taken up on
State.wise or place-wise basis. Places
are selected for development on the
basis of their existing or potential
aftraetions for tfourists, easy accessi-
bility, availabilify of basic infrastruc-
ture such as water and electric supply,
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etc. Moreover, due to constraint on
resoutrces there has necessarily to be
a selective approach for the develap-
ment of tourist centres, Tourism
schemes taken up in Gujarat in the
Central Sector are the construction
of a Tourist Bungalow at Porbandar
al an estimated cost of Rs. 10.93 lakhs,
a Youth Hostel at Gandhinagar at a
cost of Rs, 4.7 lakhs, and a Forest
Lodge at Sasangir at an estimated
cost of Rs. 13.11 lakhs. The Youth
Hostel has since been completed, the
Forest Lodge at Sasangir and the
Tourist Bungalow at Porbandar are
likely to be commissioned during the
current financial year. The Depart-
ment of Tourism proposes to set up
a camping site at Ahmedabad during
the Fifth Five Year Plan period and
the India Tourism Development ilor-
poration proposes to construct a
motel at Ahmedabad subject to feasi-
bility study and availability of Funds.
Similarly, a transport unit js propored
to be set up at Ahmedabad by the
ITDC during the Fifth Plan period. A
mini bus is proposed to be provided
at Gir Forest during 1976-77 for view-
ing of wild life.

Import of Cotton

3570. SHRI VEKARIA:
SHRI ARVIND M, PATEL:

Will the Minister of COMMERCE
be pleased to statle:

(a) whether any agreemenis have
been made for the import of cotton
during the year 1976-77;

(b) if so, the names of the countries
with whom ~uch agreements have been
made; and

(c) the quantity and quality of
cotton to be imported?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) No, Sir,

(b) and tc). Do not arige.
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Openivg of Regional Rural Banks

3572 SARDAR SWARAN SINGH
SOKHI:
SHRI SAMAR GUHA:

Will the Mmister of FINANCE
be pleased to state the State-wise
list, indicating the places where the
regional rural banks have been open-
ed in the country so far?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI1
PRANAB KUMAR MUKHERJEE):
A slatemeni 1ndicating State wise
locations, ete.. of Regional Rural
Banks established upto the end of
April, 1976 is laid on the Table of the
House. {Placed in Library see No. LT
—10811/76.]

Accommodation for Tourist in
Ladakh

3573. SHRI RAJDEO SINGH: Will
the Minister of TOURISM AND CI-
VIL AVIATION be pleased to state:

(a) whether three tented t{own-
ships have been arranged in the
mountain locked regions of Ladakh
to provide additional acenmmodation
facilities to tourists for the current
tourist season;
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(b) i so, whether Government have
declared Ladakh a prohibited or pro-
tected area and tourists are allowed
to enter that area after being
screened;

(c) whether along with these tent-
ed townships other accommodation
for foreign tourists exist; and

(d) if so, the particulars thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI SUREN-
DRA PAL SINGH): (a) There is no
proposal for the present in the Ceniral
Secior to provide tentage accommoda-
tion at Ladakh for tourists for the
current season. However, a limited
number of tents are available at
Kargil and Leh from the D.SP,
Kargil and Asstt, Commissioner, Leh
which can be hired by tourists.

(b) Certain areas of Jammu &
Kashmir including Kishtwar and Nun
Kun and parts of Ladakh including
Leh have been opened to foreign
tour:sts since June 1974. Howaver,
there are still certain areas in Ladakh
which are in the inuner line, and
tourmsis need to obtain special per.
mits.

(c) and (d). There are PWD bunga-
laws at Kargil, Drass, Budhkharhoo.
Khalsi & Leh, At Leh, a few small
hotels and paymng guest rooms have
also come yp for use by tourists.

Export of Spices

3574. SHRI RAJDEO SINGH: will
the Miuster of COMMERCE be
pleased to state:

(a) whether spices including pep-
per cardamom, chillies, ginger, tur-
meric and cumin seeds were exported;

(b) if g0, the value of the total
spices exported during the last two
years separately; and

(c) the countries to which the
spices were exported?
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THE DEPUTY MINISTER IN THE

Y OF COMMERCE (SHRI

VI&HWANQTH PRATAP SINGH):
(a) Yes, Sir.

(b) 1973-74
1974.75

Rs. 55.08 crores.
Rs. 81.29 crores.

(complete export figures for 1975.78
are not available yet).

(¢) The Indian Spices are exported
to a large number of countries. “ro-
minent among them during above pe-
riod were USSR, USA, Saudia Arabie,
Kuwait, Poland, Italy, Canada, Czecho-
glovakia, Japan, Rumania, Hungary,
Iran, Nepal, Libya, Siugapore, South
Yemen P. Republic, Yemen Arabia
Republic and UK.
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Distribution of controlled cloth in
rural areas during 1975-76

3576. SHRI N. E. HORO: wWill the
Minister of COMMERCE be pleased
to state:

(a) the quantity of controlled cloth
digtributed in rural areas in each
State during the year 1975-76; and

(b) the percentage of production of
controlled cloth fixed for the mills for
1976-777?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Distribution of controlled cloth in
rural areas was about 75 per cent of
the total distribution. Separate State-
wise figures are not yet available,

(b) Obligation for the production of
controlled cloth are fixed quarterly in
respect of each mill on the basis of
number of loom—shifis worked by @
mijl in a quarter prececding the quarter
previous 10 the one for which obliga-
tion is being fixed. As such, the obli-
gation on mills for 1978-77 cannot be
spelled out at this stage.

Fly and drive scheme for Foreign
Tourists

3577. SHRI K. MALLANNA: Wil
the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether there 1s any ‘fly and
drive’ scheme under the consideration
of Government for the benefit of
foreign tourists;

(b) whether Governmeént have re-
celved any representation alsv in
this regard; and
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'{e) if 80, the reaction of Govemn.
ment in this regard?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR): (a) No, Sir.

(b) No, Sir.
(c) Does not arise.
Sharing of Bank credit by Backward
Districts

8579. SHRI ARJUN SETHI: Will the
Minister of FINANCE be pleased to
state whether the backward Districts
in the country which accounted for
57.3 per cent of the population shared
only 18.1 per cent of the aggregate
bank credit till June, 1973 and if so,
the reaction of Government thereto?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHR1
PRANAB KUMAR MUKHERJEE):
Regiona] imbalances in matlers of
banking devélopment are a facet of
the much wider and long term prob.
lem of imbalances in economic deve-
lopment. Thus, ag in the case of
other indicators of development, the
backward districts have a low share
of the operation of the banking sysiem
in all its aspects including branch
network, deposits and  advances.
Since bank nationalisation public sec-
tor banks have been endeavouring to
reduce these distortions by opening
branches in the backward distiicts and
extending credit to the productive ven-
tures of farmers, artisang and crafts-
men and other small borrowers en-
gaged in self-employment ventures.
However, the flow of credit is slow in
the absence of organised trade snd in-
dusfry,

To accelérate the pace of industrial
development of these districts, the con-
cerned agencies, besides giving priority
to the programmes for development of
infrastructural facllifies in these dis-
tricts, offer various incentives like
provision of land and sheds at conces-
sional terms, iInvestment subsidy,
transport subsidy in some districts,
tax concessions, concessional terms of
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fnance from finaniial Institutions etc,
fo the entreprensurs Yor locating indus.
trial unhits (n these aleas, ’

Opening of Branches of SBI in States

3580. SHRI ARJUN SETHI: Wil
the Minister of FINANCE be pleased
to state:

(a) the total number of branches
of the State Bank of India opened in
the different States during 1975.78;

(b) the names of the States where
there is no local head office of the
said bank;

(c) whether State of Origsa is one
of them; and

(d) it so, the reasons therefor?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) Reserve Bank of India have re-
ported that Sfate Bank of India open-
ed 419 Offices during the calendar year
1975 and 24 offices during January and
February, 1976. Statewise details are
set out in the Sthfement laid ¢n the
Table of the House. [Placed in Ltb-
rary. See No, LT.10812/76].

(b) to (d). State Bank of India at
present have 9 Local Head Offices, one
each at Ahmedabad, Bhopal, Bombay
Caleuita, Delhi, Hyderabad, Kaupur,
Madras and Patna. State Bank of
India have reported that after the
comprehensive restructuring of its or-
ganisational set up undertaken in 1974
with the help of the Indian Institute
of Management, Ahmedabad, its Local
Head Offices have been considerably
strengthened und are now expected to
take care of 450--500 branches and
sub.offices of the Bank. The Bank
have observed that at present, the
cost-benefit analysis does rot permit
getting up of a separate Local Head
Office in Orissa. However, to ensure
its greater involvement in the barking
programmes of Orissa, the Bark have
set up an office of the Chief Reglonal -
Manager at Bhubaneswar with subs-
tantial discretionary powers.
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New Import Policy

3581. SHRI C. K. CHANDRAPPAN:
Will the Minister of COMMERCE be
pleased to state:

(a) whether Government have
made any study to assess the possible
impact of the new import policy an-
nounced on 14th April, 1976 on
India's foreign exchange position;

(b) if so, broad features thereof;
and

(c) the steps taken to ensure that
the liberalisation of import policy
would not be misused by big busi-
ness houses?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) and (b). The possible impact of
the new import policy on the foreign
exchange position was kept in mind
at the {fte of its formulation. It was
felt that the general economic situation
required increased industrial produc-
tion a8 well ag an increase in exporis.
It is expected that the increase in the
exports will more than coff-set the
foreign exchange impact of the new
import policy.

(c) The Imports and Exports (Con-
trol) Act, 1947, has been amended to
provide for deterrent punishment for
misuse of the fmported raw materials.
A suitablg administrative machinery
s also being established to implement
these provisions.

Purchase of Aircrafi by Indian
Alrlines

3582. SHRI C. K. CHANDRAPFAN:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

{(a) whether Indian Airlines has
not yet taken a final decision about
the purchase of mew aircraft for its
floet;

(b) which are the countries and
aircraft manufacturers who appro-

ached Indian Airlines with their
offers for providing eircraft with
broad outlines of their offers; and

{c) the reasons for delay in taking
a decision in the matter?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI RAJ
BAHADUR): (a) to (¢). The British
Alreratt Corporation of United King-
dom and M/s, Fokker VEW of Holland
have approached Indian Airlines for
the sale of BAC-111-475 anqd F-28 MK
4000 series aircraft regpectively. The
Corporation are awaiting the final
financial terms from the manufactur-
ers. On receipt of the information fur-
ther economic analysis would be car-
ried out before the proposals are final-
ised by the Corporation,

Export of Natural rubber by STC

3583. SHRI M. RAM GOPAL RED-
DY: Will the Minister of COMMERCH
be pleased to state the names of the
countries to which State Trading
Corporation proposes to export natural
rubber this year?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRE
VISHWANATH PRATAP SINGH):
The countries are likely to be UK,
Italy, West Germany and Japan.
Some other European countries and
Singapore may also buy.

Parchase of MICA by Germanm
Democratic Republic

358¢. SHRI M. RAM GOPAL
REDDY: Will the Minister of COM-
MERCE be pleaged to state:

(a) whether German Democratic
Republic has agreed to buy more
Mica from India; and

(b) if so0, the quantum agreed lo for
this year?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
{a) Yes, Sir.

(b) About 658 metric fons,
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Endo-Korea Joint Busivess Councll

3585. SHRI PRABODH CHANDRA.
Will the Mimmstey of COMMERCE be
pleased to state:

(a) whether Indo-Korea Joint Busi-
ness Council has been set up recent.
ly; and

(b) 1if so, the composition of the
Ceouncil?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir. The Federalion of the
Indian Chambers of Commerce and
Industry and ihe Korea Chamber of
Commerce and Industry have set up
a Joint Business Council of the Cham-
bers on 18th February 1976.

(b) The Composition of the Council
will be decided by the two Chambers
as and when meetings take place,

Assistance sanction by IRCI to
Sick/Closed Industrial Units

8586 SHR] SAKTI KUMAR SAR-
KAR Wil the Minister of FINANCE
be pleased to state:

(a) whether most of the sick uniis
have yet to use the assistance sanc-
tiotned bv IR.CI for the better-
ment of the unmits,

(b) i so, the reasons therefor; and

(c) the action being taken to see
that the sanctioned assistance 1s used
by these uniis to increase the pro-
duction as soon as possible?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) As at the end of March, 1976 IRCI
bas sanctioned a total of Rg 3083.47
“#sikhs, ag réconstruction assistance to 80
Meck 1ndustrial units out of which exsis-
tinde aggregating to as much ag Rs.
2431.71 lakhs has been dishursed 1o 72
such units.

MAY 7, 1978
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(b) Does not arise.

(0) By extending markeiing, mana-
gerial and technicak guidance to the
asgisted units, the Corporation cotistan-
tly endeavours to see that the financial
agsistance granted is utilised as quick-
ly as possible without mucly loss of
time, in a manner, &g to facilitate
swift rehabilitation of the units,

Purchase of Planes by Indian Airlines

3587 SHRI SHANKER RAO SA-
VANT' Will the Minister of TOUR-
ISM AND CIVIL AVIATION be
pleased to state

(a) whether the Indian Aurlines
propose to purchase any new planes
during the next iwo years;

(b) if so, of what make, from
whom and at what price;

(¢c) on which routes will these new
planes be put; and

(d) which of the existing planes
are proposed to be phased out?

THE MINISTER OF FOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR) (a) to (c). Indian Airhnes
have placed an order for acquisition of
three A300 B2 type aircraft (Airbus)
on M/s Airbus Industries, which are
due to be delivered in the last quarter
of 1976 'These aircraft with maxi~
mum final contract price of US
$24,400 million-each, are to begin
with likely to be mtroduced on
regular schedufed operation from De-
cemWer 1976/January 1977 on the fol-
lowing routes:—

Bombay/Delhi,
Bombay/Calcutta,
Bombay/Madras,
Delhi/Calcutta and
Bombay,/Bangalore

Apart from this the Corporation are

evaluating cerlain other types f shord
haul jet aircraft for their fleet,

(d) On the intreduttion of the Air-
bus, the Corpcration propose to phase
out gradually thé Caravelle aircraft for

their fleet.
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Private Sviitten: Service Operating

frore Bombay -

8608, SHRI SHANKERvao SA-
VANT: Will the Minister o2 TOURISM
AND CIVIL AVIATION be pleased to
gtate:

(a) the names and destinations of
private aviation services operating
from Bombay;

(b) whether these services have
been demanding more routes and if
so, which are those routes; and

(c) Government's reaction to these
demands?

THE MINISTER OP TOURISM AND
CIVIL. AVIATION (SHRI RAJ BAHA-
DUR): (a) to (c). Only Safarl Air.
ways were operating air services from
Bombay on the route Bombay/Surat/
Bhavnagar and Bombay/Keshod7®or.
bandar. They discontinued their ser-
vices w.ed. 1st December 1875, Direc-
tor Gen¥ral of Civil Aviation invited
application from Non-Scheduled Ope.
rafors for operation of air services on
nine routes out of which the follow-
ing routes are from Bombay:

{i) Bombay/Nasik

(1)) Bombay/Nasik/Sholapur/Bom-
bay;

¢iii) Bombay/Calicut/Cochin (with-
out traffic ~ights betweea
Bomay and Cochin),

The following two operalors hold~
g non-scheduled permits have
shown interest in operation from Bom.
bay:

1. Safari Airways
{l) Bombay/Keshod;
(i) Bombay/Keshod/Porbandar;
(iif) Bombay/Kolhapur;
{iv) Bombay/Nasik;
{v) Bombay/Calicut/Cochin.

£1. The Agricuitural and Genaral Avig~
#en Cooperative Society, Hyderabad

[4)] _anbay~Nulk-Sholamr Bom.

(Y]

(i) Bom®uy-Calicut-Cochin (with-
out Traffic rights between
Bombay and Cochin).

The applications of these two operas
tory are under consideration,

Complaints of Defalcations from Pri-
vate Sector Banks in Bombay

3589. SHRI SHANKARRAQ SA-
VANT: Will the Minister of FINANCE
be pleased to state:

(a) whether there are any com-
planits of defalcation from any of the
private sector banks in the cfty of
Bombay; and

(b) it so, the facts thereof?

THE MINISTER OF SIATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERIEE);
(a) and (b). Reserve Bank of India
have reported that commercial banks
are required to furnish them periodi-
cally with the details cf frauds which
take place in the branches/offices of
banks. Since January 1975, nine in.
stances of frauds involving g5 total
amount of Rs. 84.67 lakhs relating to
the branches in Bombay of 8 private
sector banks Rave been reported by the
banks concerned to the Reserve Bank.

In all these cases cases the banks
concerned have taken appropriale ac-
tion to recover the amounts including
fling complaints with the police
wherever they were considered neces
sary.

Decline in the Export of Ferrows
Hallow Ware Froducts

3580. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of COM-
MERCE be pleased to state:

(a) whether there was a decline in
the emport of ferrous hallow ware
products during the last year; amd
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"

(b) if so, the reasons therefor?

THE DEPUTY MINJSTER IN THE
INISTRY OF COMMERCE (SHRI

ANATH PRATAP SINGH): (a)
Yes, Sir. The provisional figures of
exports during the first 10 months of
1975.76 show a decline compared to
the corresponding periocd of the pre-
wvious year,

(b) Establishment of local factories
in the importing countries, compara-
tively high intidence of freight rates
and port congestion surcharges, irre-
gular sailingg to Gulf ports and Nige-
ria and increased raw material cost
are somg of the contributing factors
towards the decline,

Tourist Home in Gir Sanctuary
(Gujarat)

8591, SHRI VEKARIA;
SHRI ARVIND M. PATEL:

Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state whether any tourist home has
been established in Gir Sanctuary in
Gujarat?

' THE MINISTER OF STATE IN 1HE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI SURENDRA PAL
SINGH): The construction of a Forest
Lpdge which ig nearing completion,
bhas been undertaken by the Central
Depariment of Tourism at & cost of
Rs, 13.11 lakhs in Gir Sanctuary, Be-
sides the existing accommodation
(Sasan Guest House), the Government
of Gujarat has constructeq a dormitory
block near the Forest Lodge.

Policles issued under Janata Personal
Accident Insurance Scheme

3502 SHRI VASANT SATHE: Wwill
the Minister of FINANCE bé pleased
to state:

, (a) the number of policies issued
so far under Janata Personal Acci-
dent Insurance Scheme, region-wise;

¢ (b) what special steps are taken/
‘phébosed to popularise this policy?

MAY 9, 1076
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(SHRIL
MATI SUSHILA ROHATGD: (w)
Number of policies lssued upto 26th
April 1976 under Janata Personal Ac.
cident Insurance Scheme, region.wise,
is as follows:

Western Region . . 184,957
Northern Region . . . 136,586
Bastern Region . . . 35,785
Southern Region . . . 65,315

(b) Some of the special steps taken
or propgsed to be taken to popularise
this policy are given below:

1. Publication of pamphlets giv-
ing brief details in English
and Regional languageg,

2. Coverage through Press, Radio,
Televigion, posters and ban-
ners.

3. Explaining the benefits of the
scheme {o groups of employeea
through Employers, Trade Or-
ganisations and Associations.

4 Proposed recruitment of special
cadre of Development and
Adminigtrative Staff to cater
to Janata Personal Accident
and other non-traditional
classes of business.

5. Sunplification of procedureg re-
lating to issue of documents
and settlement of claims,

Sick Spluning Mills

85983. SHRI VASANT SATHE: Wil
the Minister of COMMERCE be
pleased to state:

(a) whether Government have
formulited a scheme to provide finan-
cial ald to sick spinning mills;

(b) if 80, the main features of the
schehe under consideration; and '
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(c) the estimated number of asick
spinning mills in the country, State-
wise and to what extent the scheme
vxgzndwuldmﬂdcxdhthm
upits?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) to (). Of lafe colton spinning
mills have faced serious difficulties as
a result of slugglsh yarn market. This
situs¥ion may nof last long and it can-
oot be said that all the spinning mills
facing difficulties are sick. Govern.
ment is keepig watch and if the gitus-
tion warrant remedial action, such ac-
tion would be taken.

Bank Credit at Preferential Rate of
Interest in Bihar

3594. SHRI BHOGENDRA JHA
Will the Minister of FINANCE be
pleased to state

(a) the tfotal number ~of persons,
profession-wise, who have received
bank credit at the preferential rate
of interest in each of the districts of
Bihar and the total amount advanced
profession-wise during the last three
Yyears; and

(b) the branch-wise total number
of such persons in the districts of
Madhubani, Darbhanga, Samastipur
and Sitamarhi during the above
period?

THE MIRISTER OF STATE IN
CHARGE OF THE DEPARTMENT
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):
(a) and (b). It is presumed that the
Hon'ble Member is referring to the
Differential Rate of Interest Scheme,
which was put in operation in June
1072. The present system of data col-
lection does not provide for compifation
of data profession.wise. However,
available data on outstanding advances
ag on Deceinber 1878 and@ December
197¢ under DRI scheme in the districts
of, Bifier are set out in the Statement
Jaid on the Table of.the Houge. (Placed
in Library. See No, LT-10813/76).

Written Answerg {10
Payment of HRA. o, the employees
of sutonomous bodies

3505, SHRI 8. M. BANERJEE: will
the Minister of FINANCE be pleased
to state whether the Houise Rent Al.
lowance in respect of employees of
the wvarious autonomous ULodies
under the administrative control ot
the Ministries concerned hag recently
been kept at par with the rate of
Houge Rent Allowance allowed to the
Central Government employees?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): No general
orders have been fssued to bring the
rateg of house rent allowance payable
to the employees of the various auto.
nomoug bodies under the control of
different Minigtries, at par with the
rates of house reiff allowance payatJe
to the Central Governmen{ ¢mployees.

Bank Loan Facilities to Weaker
Sections

3596, SHRI K. MALLANNA: Wil
the Minister of FINANCE be pleased

{o state: ~ -

(a) whether Government have re-
viewed their policy regarding bank
loans to be made available to the
weaker sections of society for the con-
struction of houses at the resettle-
ment sites;

(b) whether Government have given
any special credit facilities to people
in the villages for their reseitlement
at a normal rate of interest; and

(¢) whether Government have is-
sued instrluctions to banks to provide
facilities to the weaker sections
throughout the country?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT

(a) Public sector banke’ participation
in the nafional housing programmes
takes the form of gubscription to the
bondg and debentures of Statey Hous-
ing Boards, which undertake housing
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sides, public’ seetof bhwks advance
indiyidusl loans at  concession.
al rate of interest to the landless la~
bour and other weaker sections of
the community, who are being allotied
Rouse sites by Siate Governments
under 20-point Economic Programme,

(b) and (c). It ig the accepted policy
of Government to make bank credit
available to the weaker sections of the
communify in an increasing measure.
The Government and the RBI issue
appropriate instructions t¢ hanks from
time to time.

Price depression in pry Frult Matket

3597. SHRI DHAMANKAR: Will the
Minister of COMMERCE be pleaud to
state:

(a) whether of late, there has been
a sharp price depression in tHe domes-
tic dry fruits markets;

(b) if so, what are the reasons res-
ponsible for the sharp decline in mar-
ket prices; and

(¢) whether in view of the prevail-
ing market conditions the S.T.C.
would still go in for imports of dry
fruits through the i1ecent Rs. 52 lakhs
deal with the trade?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) No. Sir. There is only a margi-
nal decline in the domestic dry fruft
prices,

(b) The marginal Jdecline is due to
the fact that this is an off-season for
dry fruits,

(c) The STC will be eflecting import
of dry fruits.

Restoration of Pre-Budget Ilevy om
Paper
3398. SHR! K. LAKKAPPA:
SHRI RAJDRO SINGH:
BARDAR SWARAN SINGR
SOKHI:
Will the Minister of FINANCE be
pleased to state:

(a) whether' the All India Paper
and Allied Productr Munufactirers

MAY.v: fone'
projécts ‘Yor low indome gioups. Bew

Pipirs Led 113

Assoclation and Kaftistika'  Paper
Meérchants' arid létatl&neﬁ Associgtion
bave urged the Centré’to restore tho
préibudget lewy on paper as the in.
creage in levy has hit the consumer
hard and aggravated the naper crisis;
and . .

(b) it so, the reaction ol Govern-
ment thereta?

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE).:
(a) and (b). Yes, Sir. The matter is
being examined.

PAPERS LAID ON THE TABLE

NOTIFICATION UNDER CcUSTOMS  ACT,

CentrAL Excise RULEs, GOLD (CONTROL)

Acr, WEALTH-TAX ACT, GUJARAT SALES
TAX ACT AND A STATEMENT

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE); I
beg o lay on the Table—

(1) A copy of Notification No, G.S.R.
308(E) (Hindi and English versions)
published in Gazette of India dated
the 20th April, 1976, under section 169
of the Customs "Act. 1962, togelher
with an explanatory memormdum
[Placed in Library. See No, 1T-
10798/ 76].

(2) A copy each of the folluwing No-
tifications (Hindi and English versions)
issued under the Cenfral Excigs Rules,
1944 —

) GS.R, 588 published in Gazeite
of India dated the 24th April,
1976, together with an expla.
natery memorandum,

() G.SR :{6(&) pub'llshed in Ga-

: d.ft::,mm
Am‘!l. togs witls a»
exiix

ﬂltﬂ!‘! memorindum,





